TI TEM NO 95 REG STRAR COURT. 1 SECTION Xl I A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 2333 OF 2007

BEFORE THE REG STRAR H. B. PRABHAKARA SASTRY

THE SECRETARY, M N. OF DEFENCE & ORS. Appel I ant (s)
VERSUS
PRABHASH CHANDRA M RDHA Respondent ( s)

Date: 03/08/2011 This Appeal was called on for hearing today.
For Appellant(s)

M. Harsh Vardhan Surana, Adv.
Ms Anil Katiyar, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Learned counsel for the appellants is present.
Regi stry to process the matter for listing before

the Hon' bl e Court, as per rules.

(H. B. PRABHAKARA SASTRY)
REQ STRAR

rd



